FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF EAGLE ELECTRONIC (INDIA)
PRIVATELIMITED

RELEVANT PARTICULARS

1. [Name of Corporate Debtor Eagle Electronic (India) Private Limited
2. |Date of incorporation of Corporate Debtor 01/06/2011
3. |Authority under which Corporate Debtor is | Registrar of Companies, Mumbai, India, under
incorporated / registered the Companies Act, 1956
4. |Corporate Identity No./Limited Liability U51505MH2011PTC218146
Identification No. of corporate debtor
S. |Address of the registered office and principal office H No 65 CTS No 142-A-B Behind
(if any) of Corporate Debtor Chitramandir Talkies, Nashik, Maharashtra,
India - 422001
6. |Insolvency commencement date in respect of 06-03-2024
Corporate Debtor
7. | Estimated date of closure of Insolvency Resolution 02-09-2024
Process
8. |Name and registration number of the Insolvency | Ms. Kanak Jani
Professional acting as Interim Resolution | IP Reg. No.:
Professional IBBI/IPA-001/1P-P-01757/2019 -2020/ 12685
9. |Address and e-mail of the Interim Resolution | 17, Sai Moreshwar Luxuria, Plot No. 74, Sector
Professional, as registered with the Board 18, Kharghar, next to Sanjeevani International
School, Navi Mumbai, Maharashtra — 410210
Email Id - kanakj@vahoo.com
10. | Address and e-mail to be used for correspondence | 17, Sai Moreshwar Luxuria, Plot No. 74, Sector
with the Interim Resolution Professional 18, Kharghar, next to Sanjeevani International
School, Navi Mumbai, Maharashtra - 410210
Email Id - eagle.cirp@gmail.com
11. | Last date for submission of claims 20-03-2024
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the
Interim Resolution Professional
13. [ Names of Insolvency Professionals identified to act | Not Applicable
as Authorized Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and (a) www.ibbi.gov.in | eagle.cirp@email.com
(b) Details of authorized representatives (b) Not Applicable
Are available at:

Notice is hereby given that the National Com
commencement of a Corporate Insolven

pany Law Tribunal, Mumbai Bench has ordered the
¢y Resolution Process of Eagle Electronic (India) Private Limited on

06-03-2024,

The creditors of Eagle Electronic (India) Private Limited are hereby called upon to submit their claims
with proof on or before 20-03-2024 to the Interim Resolution Professional at the address mentioned against
Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against Entry No. 12, shall indicate its choice of authorized
representative from among the three insolvency professionals listed against Entry No.13 to act as
authorized representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. o Rtz
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Kanak Jani

Interim Resolution Professional

Eagle Electronic (India) Private Limited

IP Reg. No.: IBBI/IPA-001 /IP-P-01757/2019 -2020/12685
AFA Validity Upto: 19.12.2024

Date: 08.03.2024
Place: Mumbai
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8 get death in 10-year-old triple murder case in UP

Ops In7 Cities
= Of Rajasthan,
Maharashtra

= RajshekharJha
: @timesgroup.com

=New Delhi: The CEIon Wed-

m_.nestl:w conducted searches

=

1 67 locations in seven cities
ross Rajasthan and Maha-
tra in connection with
uspicious transactions of
=I5 820 crore from UCO bank
-branches, The transactions
—=wereconductedusing the im-
Smediate  payment  service
'([l\ll’b}mude officialssaid,
he agency had filed an
F] 1i! in November last vearon
-the basis of acomplaint rece-

fy—=ived from UCO bank. “It was

vi

=18

-alleged thatinaspan of three
“daysIMPS transactions initi-
Zated from around 14,600 acco-
cunt holders of seven private
~<banks were wrongfully pos-
Zted in the accounts of over
1000 UCO bank account hol-
=ders,” CBI spokesperson R C
Joshisaid.

-~ Sources said that around

5,048 IMPS transactions

Chandigarh: The Punjab
aml Haryana High Court
Thursday has ordered a ju-

Searches were conducted on
people who received the money
and withdrew it rather than
raturn to the hank

took place between Novem-
ber 1HI3
This, officials said, resul-
ted in Rs 820 crore being cre-
dited to UCO Bank aceounts
actualdebiting from
iginating banks. Nu-
merous account holders ex-
ploited this situation, ma-
king wrongful gains by with-
drawing funds through va-
rious banking channels.
Earlier in December 2023,
searches were conducted at
13locations involving private
individuals and UCO Bank
officials in Kolkata and

dicial probe inte the death
of farmer Shubhkaran
Singh last month during a
clash between protesting
armersand the Harvana se-
curity personnelat Khanau-
riborder,

A division bench of act-
ngchief justice G S Sandha-
walin and Justice Lapita Ba-
ii was hearing a batch of
¢ petitions pertaining to the
¢ farmers’agitation.

i Advocate Uday Partap
 Singh, whoisalsoa petition-

Lunlmlullf-, the opera-
tion, extensive search opera-
tions were carried out on
March 6 in Jodhpur, Jaipur,
Jalore, Nagaur, Barmer, Pha-
lodi and Pune

“During these opera-
tions, 130 incriminating do-
cuments related to UCO
Bank and IDFC, as well as 43
digital deviees including 40
mobile phones, 2 hard disks,
and Linter net dongle were se-
ized forforensicanal Ad-
ditionally, 30 suspects were
also examined on the spot,”

CBl searches 67 locations HC orders probe into death of
-in7820cr UCO Bank case

farmer at Punjab-Haryana border

er in the matter, said the
court ordered the judicial
probe into the death of
Shubhkaran Singh.

He said that the probe
will be conducted by the re-
tired HC judge and two
ADGP rank officers of Pun-
jaband Haryana,

Shubhkaran, 21, a native
of Bathinda, was killed and
12 police personnel injured
in elashes at Khanauri bor-
der point on the Punjab-Ha-
ryana border on February
21. The incident took place
whensome protesting farm-
ers were irying to head to-

wards barricades and were
stopped by security person-
nel from crossing the state
border and march to Delhi,

The Punjab government
has already registered a
murder case in aZero FIR in
the matter.

The Samyukta Kisan
Morcha (non-political) and
the Kisan Mazdoor Morcha
are spearheading the 'Delhi
Chalo” march to press the
government to accept their
demands, including a legal
guarantee for minimum
support price forcrops anda
farm loan waiver. rm

Bareilly: A local court on Thursday sentenced eight people to =
death in a 10-year-old triple murder case, a court officer said. The
murder took place during a dacoity in the house of an inspectorin =
the Income Tax department. The ninth accused has been sentenced =
ta life imprisonment. 11

49

the spokespersonadded.

Notice

RFP reference no.:
Tha Depariment of School Educzon (0SE), Govememen of Purjab, socks
proposals from inleresied candidales tor the lollowing rales i the Project
Managament Un (PMU) of tho Puriab Oucomas Awsloraton in s
Educatien (POISE), 8 1 b Wk
Bank:
. Fmir‘l:\.lM'naﬂlm!ﬂlE‘Dirl[‘r
Procurement& Contract Expert (1)
Environment Safeguards Specialist (1)
Social Safeguard & Communily Specialist (1}
T Agplication Architect and 08 Expert{1)
" 1)
Business Analyst (IT} (1}
+  Academic Spacialists (2) =
Interested candidales may sccess the Terms of Reference documant from | =
ssapunjab.org and submil their applications by 28th March 2024 befare 5:00|
PM IST through the same. Information (i any} relaled 1o this wil be publishe | =
onlin al ssapunjab.org.
DPAITY NANIIHIARINEIS

48

47

w
=
w0

=

Project Director, (POISE)

A total of 120 Rajasthan
police personnel, including
armed forces, were deployed
toensure thesmooth conduct
of the search operations.
Further, 210 personnel com-
prising 40 teams, including

©

MEDA invites Expression of Interest from reputed and
Uni

MAHARASHTRA EHEHGY DEVELDPMENT AGENCY (MEDA)

Government of Maharashtra Institute)
Aundh Road, qu)oslhe SDluerCo!lege. Near Commissionerate olAnlmaI Husbandry, Aundh,
ite: www.mahaurja.com | Email: gmid@mahaurja.com

INVITES for EXPRESSION OF INTEREST (EOI)

= REGIONAL OFFICE JALGADN, ]

i 3w gt 1w emnwnsmmolmm S
Bank of Baroda mﬂn Chowk, Besides faigaon Main o, | =

Jalgsen, Maharashira- 425 001, india ;

INVITATION IJF OFFER FOR ACQUIRING PREMISES ON LEASE BASIS £

consulling lions for i of

130 CBL officials, and 8 inde-
pendent witnesses from va-
rious departments were also
involved in the operation, of
ficialsinformed.

nit{PMU) for
For detailed information of EOI, applicants are requested to visit hip:mahatenders.gov.in website. The date
of publication of 0| is 08/03/2024 & the last date of submission of EOl offeris 26/0:3/2024 at 15.00Hrs,
Director General, MEDA reserves the right fo accept orreject anyone or all the Eol
without assigning any reasons thereof,

n Hydrogen Policy-2023"

Sd/-
Directer General, MEDA

The searches were con-
ducted on people who recei
ved the money and withdrew
it rather than returning it to
the bank, the CBI spokesper-
sonadded,
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:Chandigarh: Punjab cabi-
=+ _Znet minister Kuldip Singh
=Dhaliwal on Thursday said
“the state government is in
—touch with the Cenire over
sstranding in Russia of five
=youthsfrom Punjab.
The matter came up dur-
Zing the Zero Hour in the on-
=going Budget session of the
_:state assembly Congress
“MLA Pargat Singh said five
<persons from Punjab, who
-went to Russia, were forced
—to participate in a war with
—Ukraine, "My only request is
cthat this matter should be
—takenup withthe Centreand
they be brought back,” said
ngh inthe House,
Minister Dhaliwal said
the state government is in
“touch with the Centre over
'—this issue. “Hopefully a posi-
ctive outcome will come out,”

--Punjab seeks govt aid to
. bring 4 stuck in Russia

Later in a statement, Dhali-
wal said he raised the issue
with the external affairs
ministry and the Russian
ambassador to India.

Dhaliwal said Gurpreet
Singh, Gagandeep Singh,
Lovepreet Singh, N: in
Singh, and Gurpreet Singh,
all of them Indian citizens,
werestuck in Russia.

The minister further
stated that they went to Rus-
sinonavisitor visa but were
foreibly inducted into Rus-
sian Military Services. The
minister stated that these
youthswereduped by agents
whopromised them jobs, but
were forced to work as ‘help-
er’ in the Russian Army The
minister sought immediate
intervention of the Union
government in the matier as
he gave this information. en

i 1 CWD B4 SSTE fIom fe TwNers f pIwet of Zoeney
haldess havine tlw TrlEa e for I PSS [nreferativ on the gound Aot
L rantal bzsis Tor Shanaga Exech N following reduirement.

Hame of [ Carprt

Branch | Ares
Shaada
eranch

Type of Locality
prEMiSEs

Azaily fur
possession

Floor
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ALL INDIA INSTITUTE OF MEDICAL SCIENCES, JODHPUR
(An autonemous body set-up by Government of India)
Basni, Jodhpur (Rajasthan) Pin code: 342005
Website: https://www.aiimsjodhpur.edu.in, Phone: 0291-2740741

Secrets Act,1923. en

Maharaja Agrasen Medical College
Agroha (Hisar)-125047 (Haryana)
(Recognized by NMC/MCI/Govt. Aided)

AIIMS-JDH/ADdmN/RECT/Deputation/02/2024
ADVERTISEMENT

o
e n 2l qun-.w.

Website: www.mamc.edu.in
Email:- me1@mamc.edu.in
RECRUITMENT

Associate Professor,
in various Departments in

Resident-138610/-,

Applications are invited for filling up the posts of Faculty (Professar,
Assistant Professor & Senior Resident)

per NMC & salary as per Haryana Govt. with good perks
with NPA, New Pension Scheme. Starting salary: Senior !
Assistant Professor-142110/-,
Professor- 239171/, Professor-242850/- + HRA + CA as per rule.
For more details, the interested candidates may visit at our website:

NATIONAL INSTITUTE OF MENTAL HEALTH
AND NEURO SCIENCES
ITUTE OF NAT M

No. NIMH/PER{B)/RECT/ADVT-2 /2023-24
NOTIFICATION
NIMHANS Inies spplications for the faliowing vacast pasts, In the prescribed ferm
from the Indian Notionals veséding in India & abroa:
OFRIFESSOT OF RO
| |2 FROFESSOR OF NEUROSURGERY
PEﬂFESEI]R (OF NEURD IMAGING & INTERVENTIONAL

Date: 07.03.2024

TPOST[SC]
TFOSTISE[ |
1 POST [UR|

MAULANA AZAD
NATIONAL INSTITUTE OF TECHNOLOGY
Ninisiry of Education, Govt, of India)
S Bhopal-462003 (M) INDIA
o MANIT/cad 302417231
ADMISSION NOTICE
Applications are invited for admission in the following Ph.D.
Programs for the Academic Session 2024-25:
(1) Ph. D. Full Time Program : For Ihe below menlioned four
categories:
(i) Requiar Research Students with Fellowship (200 Seats)
() Sponsored (36 Seats)

Diate: (4 01 2124

™lnagion 1POST [UR]
I PROFESSON OF COMCAL PSYCHOPARAMACOLOEY &
5| AEUADTOACO 1 POSTIUA]
30 GRALOEY | T PasTqEy |
| iFmsTiEe |

nsiusmmt PROFESSOR DF NEURDSURGER'Y

APOSTS
I5T-1, UR-1,EWS:1)
! 2 POST
DSiﬂSWTM'l PROFESSOR OF NEURDLOGY TUR-LEWS-1]

[ WRLEWST |

3 RESETANT PROFESSOR OF CAI & RODUSTENT |
‘OIEMT‘:HYPRIIESSHE GF CHILD & ADDLESCENT 1 POST [UA
_LB”| SESTAAT FRGFES0R F REOR RGNS & FOSTE
NTERVENTIONAL RADIOLOGY 1ST-1, WS 1)
JASSISTANT PROFESSOR DF NUCLEAR MEDICINE
2} N & 0 YT

13 ASSISTANT PROFESSOR DF NEURCMICROBIDIOGY
14/ ASSISTANT PROFESSOR DF NEURDVIROLOGY

15 ASSISTANT PROFESSOR OF CLINICAL PSYCHOLDGY

L] t avaloale for the pest of i Addition|
Professor and fer 5 Assistant st
endracategiey

5 wiih miry b egaratad in lower cadre,

TaF posis it
1] THE NUMBER 0F POST & CATEOAY MENTIONED ABOVE MAY VARY.
F AR ates categry conditats cn pansisnely agly apses st s s ENS Category

o wilhihe Fabawing cosditins:
=L That theis
El] mnmunmmmuilhamuﬁmm.ﬂmﬂlr which meats, el s
from
‘wmang the above Notified pests.
o & | ADDENDUM | ETC.IN WILL BE

g
MADE AVAILRELE ON THE INSTITUTE'S WEBSITE [DNLYL.
1The aboue Natification inchudes backlog vacancies o,
1o cxndioss ey donioed e Apphcation o v this leste Washe
mmhlnurun. and the prossribed applicaiian procesting fun inciusing 16%
= i threugh State Benk of
i 5 Calet FATMENT ink avl b s it Website bitp-werenimbans,
ain and the dotailed instrutions for making paymant i lsted In the Annexars - |
| PwED Candidates are sxsmgted from the paymant of spplicaties | processing fao.
| e applcation in tha prestrived form should be submétted alang with the transaetion |
| paymant details far having remitted the preszribed application protessing fen as statad
| above. The duky Blled in sppiscatios alang with its sncissures shauld reach the irsctar,
NIMHANS, P.5.Ns 900, Hssur Rosd, Buogater - S50 020, Indis, on s befars

E Sdi-, DIRECTOR
Y
Oem 1 2 3 4 5 7

{m: IRF i Epar enters of the Instiute)
{iv) Faculty g intha  iFany.

(2) Ph. D. Part Time Program : 200 Seats

Furdehﬂs-mslruclmns wisit the fnshluheWebslte wwwmaml_ac in The

lnk fot filling the form :

Institute will accapt duly filled application formzupmsmnprll‘ 2024 (fast

data).

ARSI Sl e
JAWAHARLAL INSTITUTE OF

f2len v sreieTe Sz
POST GRADUATE MEDICAL

EDUCATION & RESEARCH

Ne. JPADMN-1REC031/212024

Dated: 08.03.2024

Advertisement Notice
lications ara invited by th Diractor, JIPMER from eligible indian
allonals to raumerunwlngc,mup-am“mnypuman regutar basigin
SIPMER, Puuchary &
sl.| Post Nnma MPe:ls JIPMER | Number of Posts
No.| Codo Campus | & Resorvation
1. [07-08202¢ | Speciaiel Grads 1 | Yanam o (UR)
{dunior Scale)
7| 092024 | Chid Psychulogls( Puducherry T{0R}

The format of the applicalion, other details regardi scale, age,
pel A regarding pay gt

AIIMS, Jodhpur inviles applications for the follawing post on Deputation Bagis. i ey
o= Total e 1056t 8 Aot
s Name of the Post Group Pay iy "m:;:mmam
1. |Medical Superintandent A_|Lovel 14 os pec7r GPC | O T e L TG | S PG
2. |Chief Librarian A Level 13 as per 7" CPC o1 it D¢ b e Agpicabe
3__|Chief Nuraing Officer A | Lovel 12 as per 7" GPC | 01 o
4._|Nursing Superintendent A | Lovel 11 as per 7" GPC | 03 v that P T —)
Phone No. 8930200819 5_ | A=t Controllor of Exam A Level 11 aspar7” cPC | 01 o = m
8. |Senior Programmer (Analyst) A Level 11 as per 7" cPC | 01 The creditars of Engle Electronlc (indla) Privats Limited are harsby called upen to submit | = 04
7. |CSSD Omeer A | toval 11 as per7" cPC | 01 i i with ool on o baors 20:03-2024 1 the nlaren Resciution Professioesl o1 the | =
8. |Senior Librarian A | Lovel 11 as par 7" cPC |01 30 L]
5. |Chief Distician A | Level 11 as per 7" CPC | 01 by pos. =&
0. |Chiel Medical Sacial Service Omcer ™ i ¢ i 12, ics | =
A L Level11asper7 cRG | 01 o aushorises representaiiv from amor the thee inscivency professionais 15tz sgainst |
EEl A | Lovel 11 as per7" cPC | 01 Entry Nt oA, =
2. |Executiva Enginoor ACER A Lavel 11 as per 7" CPC o1 ]
i H 13, |Deputy Chiel Security Officer A Leval 11 as per 7" CFC 01 Date: 08.0.2024 Hanak Jani
¥ et et Bescheten prfessiona |
MAMC, Agroha. Qualifications as 14, [Shief Medical Record Cfficar A Laval 10 as per 7" GPG | 01 Mardal Eagls | dia) Private =
15 |Stores Officar A | tevali0asper 7" cPC | 01 Lol Dol ‘Wmh"“a\m?j@“&fw’ﬁﬁf;’ﬁ = ]
Noto:
A jati g M Epfing orke e ﬁim
4. Tha Chlicers, who fulf ihe qsliteatons | Eligbity may submi their application lirough prope channel 1 the Deputy Diractor fadmin). A1 ;ﬂ-\qm o w‘;ﬁ -
India Insthute of Medical Scences, Jodnpar - 342008 [Ressihan) by speed posl | Regitared AD Tva.asma\adrmmmacuuw . . . F A, DY
AlMS, tl Tris adverise 0
Deputy Dlrﬂ::lm' {Admin.) illﬂll ey b Gl

een e enaineie Reneafaio aw @i @hn w0

It GgE dW Sigeeddl e e wldd e yooo|s

femeatmi Aeh B (7, o], Imeie @il o)
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Bzt e avre. Pifdre e aevare siffm et o A 203y W=
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iidis Govemnment of Kerala
Publishied Tenders flom  ai-i3.3904 10 66033024

2024 GWD_667143 1 * Director *
AN'D Cl}S‘lGMD‘A'!‘IﬁN OF 2NOS MOBILE WATI:R
QUALITY TESTI * Closing Date: 26-Mar-2024 * PAC:
Rs14000000

Visit wvin for more details,

ALL INDIA INSTITUTE OF MEDICAL SCIENCES
GORAKHPUR (UTTAR PRADESH)

e-mall: recruitmentalimsgkp @gmail.com

Advertisement N
ATIMS/GEP/RECT/SR/2023-24/255
All India Institute of Medical Sciences.
Gorakhpur invites applications from eligible
Indian Citizens to fill up the post of Senior
Residents in various departments on contract
basis. The appointment would be initially for a
period of six months which may be extended up to
one year based on requirement of the Institute
and performance of the incumbent.
Notice

All the information related to this will be posted at
institute’s website and candidates are advised to
check the AIIMS Gorakhpur website regularly for
any updates.

Detailed advertisement and application form is
available on Institute website:

alification, 3 . mode af »
REGISTRAR| | cusificaton, experience, apuwasnnlrll e, ‘of examnatio ;:; PROAN}A
JIPMER websito' i 3
i date for rece(pt of filled-i ,05.202410014.30 P, ALL INDIA INSTITUTE OF MEDICAL SCIENCES, JODHPUR
DIREC

.TOR

o

{An Autonomous &

File No NBAIVS7IAIM/ZE-26 DId 12022024 .
NATIONAL BIODIVERSITY a
== AUTHORITY

/
Statutory Body of

Ministry of Environment, Forest and Climate Change)
GOVERNMENT OF INDIA
5th Floor, TICEL Park, Taramani, CHENNAI -

600113.

Applications are invited for fill

and State Governments.

(Non-Gazetted) One

ing up the following post on

depulation basis from amongst serving Officials of Central

ADMINISTRATIVE OFFICER

Post - Group “A”,

Pay Matrix Level 11 (Rs.67700-Rs.208700)
Last date for receipt of application is 45 days from the date of
publication in Employment News dated 2nd March 2024-8th

March 2024 (i.e.) 14th April 2024, 17.30 hrs.
For deta\'-d advertisement and a;_pllr‘illrln format, please

(An autonomous body set-up by Government of India)
Basnl, Jodhpur (Rajasthan) Pin code: 342005
| Website: https:/fwww.alimsjodhpur.adu.in, Phone: 0291-2740741 |
AIIMS-.IDH.MdmmRECTJDapuumnmmmzl
ADVERTISEMENT
AlIMS, Jodhpur invites applications for the following post | =
on Deputation Basis.

8. | Name ofthe Post Group Pay Total

No. Post

(7 Superintending A Level13as [
Engineer per 7" CPC

Note:

The number of post is tentative and s liable to be changed |-
based on the Institule's requiremenl =
2. Maximum age limit for applying for the aforesaid posts on (=
deputation is 56 years as on last date of receipt of
application

The initial peried of deputation shall be 3 years. =
The Officers, who fulfil the qualifications / Eligibility may
submit their application through proper channel to the
Deputy Direcior (Admin). All India Insiitule of Medical
Sciences, Jodhpur - 342005 (Rajasthan) by speed post /
Registered A.D. The last date of receipt of application in | =
AlIMS, Jodhpur will be 45 days from the date of publication

of this adverisement in the employment News. =
The detailed advertisement and online application fom are

o

Re itment Cell ilable on our website:
ATIMS, Gorakhpur (UP) Deputy D\mﬂ;r{Mlnin.]
L S R b S i | i ' ] bt e A
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